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been admitted to the Centre so far 
during the last three years; and

(e) how many of them have been 
g'ven jobs in the CSIO?

THE PRIME MINISTER CSHRI 
MORARJI DESAI): (a) The diploma 
in Instrument Technology awarded by 
Indo-Swiss Training Centre (ISTC) is 
recognised by the Ministry of Edu-
cation. The Institute of Engineers 
(India) has also reTOgnised this dip-
loma for exumption from their stu-
dentship examination.

(b) The admission to the Indo-Swiss 
Training Centre is through an en-
trance examination. The trainnig is 
for a period of three years having tw’o 
semesters each year. Two periodical 
tests are, held in a semester Except 
for the final examination, the answer 
sheets are always shown to the stu-
dents and discussions held with them 
so that they become aware of their 
short-comings and are given a chance 
to point out discrepancies, if any. Pra-
ctical tests are also conducted along- 
with theory test and six teachers are 
associated in conducting the same. 
The semester result cards contain two 
types of grading, diligence and ‘pro-
ficiency’. In this grading system, the 
performance of the students in sytem- 
atically assessed continuously over the 
years. At the end of three years, on 
the basis of performance of the candi-
dates during the semesters and the 
final examination the diploma is aw-
arded.

(c) No. Sir. The CSIO is being 
asked to reserve seats for scheduled 
casies/scheduled tribes trainees in 
future.

(d) and (e). Do not arise.

Erection of Electronics Score Board in 
New Delhi Sports Stadium

2950. DR. SARADISH ROY: Will 
the Minister of PLANNING be pleas-
ed to state.

(a) -whether New Delhi Municipal 
Committee has sponsored a project to

the Central Scientific Instruments 
Organisation, Chandigarh for erection 
of an Electronic Score Board in one 
of ihe New Delhi Sports Stadium;

(b) if so, whethf-r the project has 
been completed and Score Board has 
been installed and is functioning satis-
factorily; and

(c) the total expenditure incurred 
and how much time has been taken?

THE PRIME MINISTER (SHKI 
MORARJI DESAD: fa  ̂ Yes, Sir.

(b) Yes, Sir.

(c) The project cost Rs. 3.52 lakhs 
;md was completed in about It years.

Appointment of Deputy Commiaitaier
of Delhi Municipal Corporattai

2951. SHRI G. M. BANATWAULA: 
Will the Minister of HOME AFFAIRS 
bo pleased to state;

(a) the manner in which the ap-
pointment of Deputy Commissioner of 
Delhi Municipal Corporation is made;

(b) whether this appointment is 
made at the recommendation of Cor-
poration or by his Ministry; and

(c) whether in the case of oflieers 
of the various A ll India Service Cadre 
who are at present on deputation to 
the Corporation, the promotion as
D. C. is made by D.M.C. or by his 
Ministry or by the Ministry control-
ling the Cadre?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL): (a) The ap
pointment to the post of Deputy 
Commissioner under the Delhi Muni-
cipal Corporation is made in accord-
ance with the notified Recruitment 
Rules for the post, which prescribe 
that 50 per cent of the posts will be 
filled by officers on deputation and 60 
per cent promotion.
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(b ) The appointments to this post 
are made by the Municipal C orpora-
tion o f Delhi.

(c )  W hen an officer belonging to 
A ll India Service cadre, whether of 
the Union Territories or o f a State, 
is considered for deputation on the 
post of Deputy Commissioner under 
MCD, the proposal is processed b\' 
the Ministry of Home Affairs.

_<\nti-Submarine I'rigates

2952. DR. MURLI M ANOHAR JO - 
SHI: W ill the Mtnister of DEFENCE 
be pleased to state:

(a) whether Governm ent's attention 
has been drawn to the report publish- 
('d in the sections of the press to the 
effect that the anti-f;ubmarine frigates 
I'ecently transferred to the Coast 
Guard Organisation are unsuitable for 
the role assigned to them and if so, 
the reaction of Governm ent thereto; 
and

(b ) the progress made in setting up 
the Coast Guard Organisation and the 
broad outline thereof?

THE l\lINISTER OF DEFENCE 
(SH RI JAGJIVAN  R A M ): (a) Yes, 
Sir. The anti-subm arine trigates trans-
ferred from  the Navy to the Coast 
Guard, though not ideal for the Coast 
Guard role, would serve the purpose 
of general patrolling at sea, until the 
Coast Guard acqUires its own suitable 
vessels.

(b ) An interim Coast Guard Orga-
nisation has been set up under an 
Officer on Special Duty. This officer 
is engaged in preparing a detailed 
plan for a permanent 'Coast Guard 
Organisation. -

^Expenditure in c ^ ^ ^  by CSIO, C ^ a - 
^cligarh for  participation in W i^ itex  

Exhibition held at Delhi

2953. SHRI M UKUNDA M ANDAL: 
W i l  the Minister o f PLANNING be 
pleased to state the total expenditure

incurred by CSIO, Chandigarh for  
participation in W lSSIT E X  E X H IB I-
TION held at Delhi during the last 
year including the expenditure in - 
cuiTed on T .A ./D .A ., purchase o f 
materials, engagement o f labour and 
awarding of contracts etc.‘!

THE P lU M E  M INISTER (S H m  
M O RARJi D E SA I): The Central Sci-
entific Instruments Organisation (CS- 
1 0 ), Chandigarh have intimated that 
all expenditure of Rs. 20,370.00 was 
incuned  for participation in W ISSI- 
TEX EXHIBITION. No contract \-as 
awarded by the Institute.
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